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URGENT 

DLRECTORATE GENERAL OF INCOME TAX (VIG ILANCE) 
First Floor, Oyal Singh Public Library Building, 

1, Deen Dayal Upadhyay Marg, 
New Delhi - 110 002 

F.No.DGlT(V)/PV/ 2016.17/ ~02q Dated:. {'.10.2016 

To 
All the Principal Chief Commissioners of Income Tax (eCA) / 
Pro Directors General of Income Tax 

Sir/Madam, 

Sub: - Observance of Vigilance Awareness Week-2016 - Reg. 

Kindly find enclosed herewith CVC Circular No. 10/09/16· (1) dated 
19.09.2016 on the above subject. The Deparonent would also be observing 
Vigilance Awareness Week [rom 31 S { October to 5th November. 2016. This 
year the theme of observing Vigilance Awareness Week is "Public 
participation in promoting Integrity and eradicating Corruption" 

2. The Observance of the Vigilance Awareness Week every year is a step 
towards promoting integrity whereby all the stake holders are enthused to 

fight the malaise of corruption. I am directed to request that Special 
Grievance Redressal camps for tax payers may be organized at all 
appropriate field offices/ Aaykar Sewa Kendras across the country during 
the period of Vigilance Awareness Week. These camps may be given due 
publicity by way of posters/ banners at prominent places in the offices. 

3. In line with the CVC's suggestion, the Pr. Chief Commissioners/ Pro 
Directors General of Income Tax may consider undertaking the following 
activities listed in the CVC Circular during the Vigilance Awareness Week: -. 
A. Activities to be conducted within the organization: 

AI. Distribute pamphlets, handouts on preventive vigilance 
activities / whistle blower mechanism and other anti-corruption 
measures. 



Workshops/ sensitization programmes for employees and other 
stake holders on policies/ procedures of the organization and 
preventive vigilance measures. 

Bring out special issue of journals/newsletters on vigilance 
issues / systemic improvements and good practices adopted for 
wider dissemination and awareness. 

A4. Conduct various competitions such as debates, quiz etc. for the 
employees and their families on issues relating to anti­
corru ption; 

AS. Use organizational website for dissemination of 
employees/customer oriented information and avenues 
available for grievance redressal. 

B. Outreach activities for public/citizens: 

81. Display of hoardings, banners, posters and distribution of 
handouts etc. at prominent locations/ places in offices/field 
units and also at places with public interface (eg. Branches of 
Banks, Petrol Pumps, Railway Stations, Airports etc.). 

82. Organize debates/ elocution/ essay writing/ cartoon/ poster 
competitions on moral values, ethics, good governance practices 
etc. amongst the youth / students of schools / colleges including 
profess ional colleges / institutions and to distribute prizes. 
Alternatively, panel discussions or lectures can also be 
organized with the students. Special efforts may be made by 
each field unit to organize activities in at least 2 schools and 3 
colleges in every city/town. 

B3. Ensure participation 
corpora tes ill private 
organisations and public 

of ' non-government organisations, 
sector, other institutions, service 
in the local area to participate in the 

vigilance awareness campaigns particularly by conducting 
seminars/ workshops/ skits / street plays/ walk/ marathon etc. 
Vigilance Study Circles may also ensure organizing such 
activities. 

84. Use social media, electronic and print media for spreading 
awareness etc. 

4. I am further directed to request you that all the employees of the 
Department working in your Region may kindly be asked to take the 'pledge' 
(as enclosed) in an appropriate function to be organized on 31.10.2016 at 11 



/ 
AM. The function can be organized on the next working day, In case 
31.10.2016 happens to be a holiday at any station. 

5. A report about the manner in which the Vigilance Awareness Week 
was observed along with photographs, CDs etc. may be sent to the 
undersigned so as to enable this office to compile the same and submit a 
report to the eve. It would be helpful if a soft copy is also e-mailed to the 
undersigned at adgl.vig@incometax.gov.in by 15.11.2016. 

End: As Above. 

Copy to: -

Yours faithfully 

~t 
(Rakesh Gupta) 

Additional Director General (Vigilance) HQ-I, 
CBDT, New Delhi 

(i) The Add!. Director General (Vigilance) North/East/South/West 
Zones for information and coordination. 

(ii) The Web Manager, www.irsofficeronline.gov.in with request to 
.... .............. display the same on the website. 

c..Jj.i1j The Addl. Director General IS) IV with request to display the same 
on website www.incometaxindia.gov.in O~ 

Additional Director General (Vigilance) HQ-I, 
CBDT, New Delhi 
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~ I Daled ........ .... 19.09.2016 
Circular No. 10/09/16{1) 

Subject:- Observance of Vigilance Awareness Week, 2016. 

Central Vigilance CommIssion, as Ithe apex integrity institution of the counlry. 
endeavours to promote integrity, transparency and accountability in public life. 
Observance of Vigilance Awareness W~k every year is one such outreach measure 
wherein all the stake holders are enco1Jraged to prevent and combat corruption. The 
Commission has decided ~hat this year the Vigilance AV'{areness Week would be 
~b~erved from 31$1 October~6 51h November, 2016 with t~e theme ·Public participation 
In Ipromoting Integrity andleradicating Corruption-. 

I F. Corruption is IB ~~pus unethical practice that undermines yust and cpnfidellce 
In public officials and pubH~ confidence lcan only be gaiped by Jint~rity in govern.ance. 
EcOnomic and rsocial :prpgress, rule of law, ~emocratjc ivalues and Cl strong civil society 
pr~ some of the basic prerkquisites in building an ' , system to I'sustain the fight 
rgainst ~orruption in SOciety. In order to attain a , 'I free society, all stake holders 
Includi~g govemmefjlt, citizef s and also the private must ~haTe ,the responsibility 

I
, ~ 'oi.:C~eation of~ware~e~f cif corruption as well as . I i . i ~n ,unethical acts. 

11'11 i '1 [' I"" ~',: "'~ , ~I: Ii " ,I' i 'I", . . II' ware, active, "'V)\h0lved and empowered 10 any ~'lql!11 I l. ~ iI'q "1 11 :1"1" 1 I, 

f, !il! I ' 'IJ , ! ,.P~Fflj camp~i~, . 111 ~-corrupti?n that car be 
I I In ~dvance land Isolation, but a that can be 

'i "I' '\ t lonlV in l60wll 'unttion WIth I pubfi~ • ' i ' corruptiol is, 
I- I fl f f ' 'l'IIr ,I I ~ 'i ~ . , ° I ro IJ\Jst a mat e of aklng laws an , I de~ply ro ted 
"'~H i ~ I . UIU

I 
l!l 'I I I ill n Y~I es and morals f individuals ,and eanngt be 

1'/' , R~i)v; ~:o0, I ~l;zens' ~HPMrt'l particip~tion .and . 'The 
II I, ~, !1'ifff'on i ~as, the r1rorl~' 1'10sen fPub"c . I~t~grily 'and 

1

:1 I ,eating CorruptIOn as he fTntral theme I , 201/;: 
ii' I, i 'Ii: iii' II' I I I I : I i 

'f· l IThe iobservan,ce ,of the Vigilance A~w~a~re~n~e~s~s~.~~~~~~~~/N;~'th~t~th~~e ~Iedge (copy ~nclosed) bY-publiC servants in the i 
~~ctor Banks and aU other Organisations 31~ 
organisation~ are also advised to consider i' to within , 
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1_ Jrn 11I11U11I' 

theIr organIzation as well as for outreach for publIc/citIzens dunng the Vigilance 
Awareness Week as below-

A. Activities to be conducted w ith in the organization : 

A 1. DIstribute pamphlets, handouts on preventive vigilance activities I whistle 
blower mechanrsm and other anti-corruption measures. 

A2. Workshops/sensitization programmes for employees and other stake 
holders on policiesfprocedures of the organization and preventive 
vigilance measures. 

A3. Bring out special issue of journals/newsletters on vigilance issues I 
systemic improvements and good practices adopted for wider 
dissemination and awareness. 

A4. Conduct various competitions ~uch as debates, quiz etc. for the 
employees and their familie; on issues relating to anti-corruption; 

A5. Use organizational website for dissemination of employees/customer 
oriented information and avenues available for grievance redressal. 

B. Outreach activities for public/citizens : 

81 . Display of hoardings, banners , posters and distribution of handouts etc. at 
prominent locations/places in officeslfield units and also at pfaces with 
public interface (eg. Branches of Banks, Petrol Pumps, Railway Stations, 
Airports etc.). 

82. Organize customer grievance redressal camps for 
citizens/customerslvendors/contractors, etc. by organisations having 
customer oriented services/activities. It is expected that such camps are 
held by the organisations not only at headquarters but also at all 
appropriate field offices across the country. 

83. Organize debates/elocution/essay writing/cartoon/poster competitions on 
moral values, ethics, good governance practices etc. amongst the 
youth/students of schools/colleges including professional 
col/eges/institutions and to distriQute prizes. Altematively, panel 
discussions or lectures can also be organized with the students. 

As in previous year, for creation of awareness on the iII-effects of 
corruption in college and school students, the Commission desires that 
special efforts may be made by each field uniVbranch of every 
CPSElPSBlOrganisation to organize activities in at least 2 schools and 3 
colleges in every city/town. An action plan with details of cities to be 
covered will be communicated to the CVOs separately. 

, 



85 Organise "awareness gram sabhas ' for dIssemInation of awareness in 
Gram Panchayats (in rural and semi-urban areas) to sens.lise citizens on 
ill-effects of corruption Th is activity would largely be taken up by the 
Public Sector Banks which will ask each of the.r branches to conduct such 
awareness gram sabhas in aUeas! two Gram Panchayals. Similar sabhas 
I meetings could be organized at the distnct level also by the lead Bank of 
the district Detailed action plan for this activity will be communicated 
separately to the CVOs of the PSBs 

B6. Ensure participation of non-government organisations, corporales In 
private sector, other institutions, service organisations and publiC In the 
local area to participate in the vigilance awareness campaigns particuJarty 
by conducting seminarslworkshops/skitslstreet playslwalklmarathon etc. 
Vigilance Study Circles may also ensure organizing such activities. 

87. Use social media, electronic and print media for spreading awareness etc. 

5. The Commission expects all conceTed to organize and conduct the various 
activities with zeal and enthusiasm to achievl!the objective of the theme this year for 
public participation in spreading awareness of corruption, its iII-effects and in the fight 
against corruption. 

6. A report on the observance of the Week may be sent to Central Vigilance 
Commission by 30th November, 2016 by all Ministries/OepartmentsiOrganisations. 

7. This notification is also available on the Commission 's website at 
http://www.cvc.nic.in. 

(Nilam Sawhney) 
Secretary 

Encl: As .stated. 

To 

(i) The Secretaries of all Ministries/Departments of Government of India. 
(ii) The Chief Secretaries of .all StateslUnion Territories 
(iii) The Comptroller & Auditor General of India 
(iv) The Chairman, Union Public Service Commission 
(v) The Chief Election Commissioner, Election Commission 
(vi) Chief Executives of all CPSEsiPublic Sector Sanks! Public Sector Insurance 

CompanieslFinancial lnstitutionsfAutonomous Organisations/Societies 
(vii) All Chief Vigilance Officers in Ministries/DepartmentS/CPSEs/Public Sector 

Banks! Public Sector Insurance Companies IFinancial Institutionsl 
Autonomous Organisations/Societies. 
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PLEDGE 

I 
WE, THE PUBLIC SERVANTS OF INDIA, DO HEREBY SOLEMNLY 

PLEDGE THAT WE SHALL CONTINUOUSLY STRIVE TO BRING ABOUT 

INTEGRITY AND TRANSPARENCY IN ALL SPHERESIPF OUR ACTIVITIES. 
1,1 

WE ALSO PLEDGE ~HAT WE SHALL WO~f ~NSTINTINGLY FOR 

ERADICATION OF CORRUPTION IN ALL SPHERES 'IO'F LIFE. WE SHALL 
I I' I I +I" 

REMAIN VIGILANT AND WORK TOWARDS THE GROWTH AND ,I, 
REPUTATION ' OF OUR ORGANISATION. THROUGIrI :I:OUR COLLECTIVE 

EFFORTS, WE SHALL BRING PRIDE TO OUR ORGANISATIONS AND 
I, I , Ii 

PROVIDE VALUE BASED SERVICE TO OUR COUNTRYMEN. WE SHALL DO ! il i II I I., 1 I, 
OUR DUTY CONSCIENTIOUSLY AND ACT WITHOUT FEAR OR FAVOUR. 


